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 PAPERS  LAID  ON  THE  TABLE
 Report  on  tHe  Worxinc  op  Derosrr
 Insuranck  Corporation,  Bompay  ror
 THE  YEAR  ENDED  3IstT  DECEMBER,  7977

 ALONGWITH  AuDrTED  AccOoUNTS
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGRAWAL):  I  beg  to  *re-
 lay  on  the  Table  a  copy  of  the  Report
 (Hindi  and  English  versions)  on  the  work-

 ing  of  the  Deposit  Insurance  Corporation,
 Bombay,  for  the  year  ended  the  grst December,  1977)  along  with  the  Audited
 Accounts  under  sub-section  (a)  of  section

 2  of  the  Deposit  Insurance  Corporation
 Act,  x

 [Placed  in  Library.  See  No.  LT-
 2200/7

 Tosacco  Boarp  (AMENDMENT)  RuLes
 1978,  Newsprint  Conrro.  AMENDMENT
 ORDER,  1975,  AND  STATEMENT  RE.  REASONS
 FOR  DELAY  IN  LAYING  THE  NOTIFICATION

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMERCE  AND
 CIVIL  SUPPLIES  AND  COOPERA-
 TION  (SHRI  ARIF  BEG):  I  beg  to  lay
 on  the  Table  :—

 copy  of  the  Tobacco  Board
 Amendment)  Rules,  978  (Hindi  and
 nglish  versions)  published  in  Notification

 No.  858  in  Gazette  of  India
 dated  the  rst  July,  1978,  under  sub-
 section  (3)  of  section  32  of  the  Tobacco
 Board  Act,  1975,  [Placed  in  Library.  Ses
 No.  LT -2414/78)

 (2)  (i)  A  copy  of  the  Newsprint  Con-
 trol  Amendment  Order,  975  (Hindi  and
 English  versions)  published  in  Notifica-
 tion  No.  5  62a(E)  in  Gazette  of  India
 dated  the  goth  October,  1975)  under
 sub-section  (6)  of  section  3  of  the
 Essential  Commodities  Act,  1955+

 (ii)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in

 ing  the  above  Notificaton.  [Placed  in
 han  See  No.  LT-24:5/78}.

 NorIricATIONs  UNDER  EssENTIAL  ComMo-
 pities  Act,  3955  AND  Rupper  (AMEND-

 MENT)  RULEs,  1978.
 THE  MINISTER  OF  STATE  _  IN

 THE  MINISTRY  OF  COMMERCE
 AND  CIVIL  SUPPLIES  AND
 COPERATION  (SHRI  KRISHNA
 KUMAR  GOYAL):  I  beg  to  lay  on
 the  Table  :—

 English under  sub-section  (6)  of  section  3  of  the
 Essential  Commodities  Act,  955

 (i)  The  Tea  (Registration  of  Dea-
 lers  Declaration  of  Stokcs)  Second
 Order,  1978,  published  in  Notification
 No.  S.O.  345(E)  in  Gazette  of  India
 dated  the  zoth  May,  7979५

 (ii)  The  Pulses,  Eidble  Oilseeds  and
 Edible  Oils  (Storage  Control)  Second
 Amendment  Order,  978  published  in
 Notification  No.  8.0.  409  (E)  in  Gazette
 of  India  dated  the  26th  June,  1978.
 [Placed  in  Library.  See  No.  LT-246/78}.
 (2)  A  copy  of  the  Rubber  (Amendment)

 Rules,  978  (Hindi  and  English  ver-
 sions)  published  in  Notification  No.  G.S.R.
 553  in  Gazette  of  India  dated  the  agth

 bs  gi  1978  under  sub-section  (3)
 section  25  of  the  Rubber  Act,  1947,

 [Placed  in  Library.  See  No.  LT-24:7/78)
 First  Rerort  or  Viiaparar  Commas:
 st0N  oF  INQUIRY  AND  MEMORANDUM  OF

 ACTION  TAKEN  ON  THE  REPORT
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 S.  D.  PATIL):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  papers  (Hindi
 and  English  versions)  under  sub-section
 (4)  of  section  3  of  the  Commissions  of
 Inquiry  Act,  4952

 (i)  First  Report  of  the  Vimadalal
 Commission  of  Inquiry  set  up  to  in-

 uire  into  the  allegations  against
 ri  J.  Vengal  Rao,  former  Chief

 Minister  and  other  Ministers  of
 Pradesh.

 (ii)  Memorandum  of  the  action
 taken  b

 y  the
 Central  Government  on

 the  al  Report.  [Placed  in
 Library.  See  No.  LT-24:8/78]

 Genera  Insurance  Trrrp  &  52007
 AMENDMENT  ScurEmEs,  7978

 THE  MINISTER  OF  STATE  पार
 THE  MINISTRY  OF  FINANCE  (SHRI
 ZULFIQUARULLAH)  beg  to  la
 on  the  Table  a  copy  each  of  the  followin
 Notifications  (Hindi  and  English  ems  |
 under  section  ॥7  of  the  General  Insur-

 (Ni  )  Act,
 3979

 ००2
 The  General  Insurance  (Ra- tionalisation  and  Revision  of  Pay  Scales

 and  other  Conditions  of  Service  of
 Supervisory,  Clerical  and  Subordinate

 xThe  Report  was  previously  laid  on  the  Table  on  the  26th  April,  1978.


